Filing No. ABA/9375/2020

Girdhar Choudhary @ Giravar Chaudhary & Ors. Vs The State of Jharkhand
Advocate’s Name- Mr. Ankit Kumar

Defects:-

Q. (i) Alias name of the petitioner and his father may be stated at page-1 as per
vak.

(if) T/C of annex-1 may be made duly certified to be true.



